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1/ 	 IN THE CNTAL A14 INISTATIV TIZUNAL 
1 	 CALCUTTA 1INCH 

C!C 36 of 2911. 	 late of Order s 24-I1-2I3 
(OA1241 of 16) 

Present I Hon'ble M,  B.P. Sinqh, Administrative Member 

Hon 'ble Mr, N. Prusty, Judicial Member 

Jay Krishna Maity & Ors, 

vs 

A, •as. (Social Justice) 

For the Applicants & Mr, R.K. be, Coue1 

For the espondents $ Mr. M.S. lanerjeé, Counsel 

ORl E 

The Ld, Counsel for the respondents submits that the 

order in the-O.A. has been stayed  by the Hon' ble Supreme Court. 

Therefore, till the final decision is taken, by the Hon'ble 

Supreme Courts  the CPC cannot be heard. Accordingly, the CPC 

to go out of list for the time being. 
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